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year, 1977-78 [Placed in Library. 
Ste No. LT-4475/79].

(3) A copy each of the following 
papers (Hindi and English
versions);

(a) (i) Annual Report of the
Board of Apprenticeship Train
ing (Northern Region) Kanpur,
for the year 1977-78 alongwith
the Audited Accounts.

(ii) Review by the Govern
ment on the working of the 
Board of Apprenticeship Train
ing (Northern Region) Kanpur,
for the ycJar 1977-78. [Placed in 
Library. See No. LT-4476/79].

(b) (i) Annual Report of the
Board of Apprenticeship Train
ing (Westrn Regionl), Bombay,
for the year 1977-78 alongwith 
the Audited Accounts.

(ii) Review by the Govern
ment on the working of the
Board of Apprenticeship Train
ing (Western Region), Bombay, 
for the year 1977-78. [Placed in 
Library. See No. LT-4477/79J.

N o t if i c a t i o n s  u n d e r  E s s e n t i a l  C o m 
m o d it ie s  A c t , 1955, J u t e  ( L i c e n s i n g  
* nd C o n t r o l ) O rder , 1901, R e v ie w  o n  
an d  A n n u a l  R e p o r t  o f  K h a d i  a n d  
V il l a g e  I n d u s t r ie s  C o m m i s s i o n  A c t , 

1956 a n d  S t a t e m e n t  f o r  d e l a y .

THE MINISTER OP INDUSTRY 
(SHRI GEORGE FERNANDES): I
keg to lay on the Table—

(1) A copy of the Imported 
Cement Control (Second Amend
ment) Order, 1979 (Hindi and 
English versions) published in 
Notification No. S. O. 241(E) in 
Gazette of India dated the 3rd May, 
1976, under sub-section (6) of sec
tion & of the Essential Commodi
ties Afct, 1955. [Placed in Library. 
See No. LT-4478/79].

(2) A copy of Notification No.
S. O. 260(E) (Hindi and English 
versions) published in Gazette of 
India elated th© 7th May, 1979 re
garding the minimum prices of jute 
and mesta o£ different varieties and

grades for purchase and sale in 
different areas during the season
1979-80 issued under the Jute 
(Licensing and Control) Order, 
1961. [Plated in Library, See No.
LT-4479/79].

(3) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Khadi and Village Industries 
Commission, Bombay, for the year 
1977-78 under sub-section (3) of 
section 24 of the Khadi and Village 
Industries Commission Act, 1956 
alongwith Statistical Statement.

(ii) A copy of the Review (Hindi 
and English versions) by the? 
Government on the working of the 
Khadi and Village Industries Com
mission, Bombay, for the year 
1977-78.

(4) A statement (Hindi and 
English versions) showing reasons 
for delay in laying the abovo docu
ments. [Placed in Library. See No. 
LT-4480/79].

R e v ie w  o n  a n d  A n n u a l  R e p o r t  o f  
B h a r a t  O p h t h a l m b :  G l a s s  L t d .,
D u r g a p u r  f o r  1977-78 a n d  a  S t a t e 

m e n t  f o r  d e l a y .

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI JAGDAMBl PRASAD 
YADAV): On behalf of Shrimati
Abha Maiti, I beg to lay on the 
Table-

( 1) A copy each of the following 
papers (Hindi and English ver
sions) under sub-section (1) of sec
tion 619A of the Companies Act, 
1956:—

(i) Review by the Government 
on the working of the Bharat 
Ophthalmic Glass Limitecf, Dur
gapur, for the year 1977-70.

(ii) Annual Report of the Bha
rat Ophthalmic Glass Limited 
Durgapur, for the year 1977-78 
alongwith the Audited Account* 
and the comments of the Compt
roller and Auditor Gen’era, 
thereon.


